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AM TA DUDHORI A ... APPELLANT (S)

VERSUS

GOUTAM DUDHORI A & ORS. ... RESPONDENT (S)

Date: 09/01/2000 These appeals were called on for hearing today.

CORAM :
HON BLE MR JUSTICE A.P. M SRA
HON BLE MR JUSTI CE K. G BALAKRI SHNAN
For the appellant (s) M. K V. Vijayakumar, Adv.
For the respondent (s) M's. Sumita Mikherjee, Adv.
Ms. Binu Tanta, Adv.
Upon hearing counsel the Court nade the foll ow ng
ORDER
....... L......l.......T.......T.......T.......T.......T.......T J
SP2
Adj ourned for eight weeks
. SP1
(Ganga Thakur) (V. P. Tyagi)
P.S.to Registrar Court Master.
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